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OFFICERS OF BIHAR GOVERNMENT
*809. SHRI BHOGENDRA JHA : Will

the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that the Union
Government have decided to down grade
cleven top Officers of the Bihar Govern-
meat who were being treated as LA.S.
officers with effect from 1948;

(b) if so, the reasons therefor;

(c) whether it is a fact that this deci-
sion of the Union Government is contrary
to the recommendations of the State Gov-
crnment in this regard; and

(d) whether Government have taken
into account the complications and ano-

malies it will cause in the State Adminis-
tration ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): (a) The senio-
rities of 12 I.A.S. officers of Bihar Cadre
have been recently revised downwards.

(b) On the representation of three other
I.LAS. Officers, it was decided, in consul-
tation with the Ministry of Law, that the
period of service when these 12 officers
were holding lower posts should be ex-
cluded for purposes of determining their
seniorities.

(¢) Yes Sir.

(d) Determination of seniority being
governed by statutory rules, administrative
complications and anomalies, if any, can-
not be the over-riding considerations
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EXPLOSION IN SHAHDARA (DELHI)
*810-A. SHRI BAL RAJ MADHOK :

SHRI NIHAL SINGH :
SHRI HARDAYAL DEVGUN:

SHRI KANWAR LAL
GUPTA :

Will the Minister of HOME AFFAIRS
bc pleased to state :

(a) whether there was a big explosion
in Shahdara, Delbi on the 10th Decem-
ber, 1967; and

(b) if so, the causes thereof and what
was the extent of loss ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Yes,
Sir.

(b) The enquiries made so far reveal
that the explosion took place due to the
accidental combustion of certain chemi-
cals stored in a house. 11 persous are
reported to have died so far and 37
persons have been treated for .in-
juries. The loss to the building is esti-
mated to be about Rs. 40,000/- and of
other moveable property is estimated at
Rs. 35,000/-.
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